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I catr a ure the Hon. Members that we 
are de irous and sympathetic toward thi 
problem and we want to implement it. It 
i difficult for me to pronounce at th is stage 
as to what percentage and in what 
mann r, but, of course, variation are bound 
to remain because d ifferent States have got 
different rc ervalion and 1 do not want to 
go into thoc;e detai l . But, for example, in 
And hm Pradesh, the r port has included 
Perikalu Reddy, Teleza Kamma, Vidiki, 
Niyozi in the list ' which arc forward com-
munitic. Similarly, in A sam, they have 
included Bhuyan, Chowdhuri, Kaya tha 
(Benga li), K shattriya and Rajput as back-
ward communities. Similarly, in K arnataka , 
the ommis ion ha included Lingaya t ec-
tion and Vokkaliga which c nnot be consi. 
d ered backward by any stretch of imagi-
nation . 

The e are the inconsistencies which we 
will have to go into but I can as ure the 
Hon. Members that we would no t rake 
much time to reconcile them . 

It would be desirable on the part of 
Hor •. Me bers to po tpone their agitational 
programme (rom 2nd October to a little 
more further time . 

(Interruptions) 

SHRI RAM VILAS PASWAN: 1 want 
to seek one clarification. I have already 
given notice. 

MR. DEPUTY SPEAKER: Mr. 
Minister, are you going to reply to ques-
tions seeking clarifications ? ...... He has no 
time. Hon. Member, he ha already re-
plied. We have to take up the Private 
Members ' business at 4.30 P ID. 

( Interruptions) 

MR. DEPUTY SPEAKER : Now 1 go 
to the next item, that is, paper to be 
laid on the Table. Mr. Harinatba Misra. 

16.25 brs. 

PAPER LAID ON THE TABLE 

Rural Landles Employment 
Guarantee Progr mme 

THE MINISTER OF STATE IN THE 
MI ISTR Y OF RURAL DEVELOPME T 
(SHRI HARINATHA MISRA): Sir, I beg 
to lay on th Table a statement (Hindi and 
Engli h ver ions) on 'Rural Landless Em-
ployment Guaran tee programme'. 

:Placed in Library. See No . LT. 6907/83] 

SHRI HARIKESH BAHADUR 
(Gorakhpur): It is not a satisfactory reply. 

(Interruptions) 

SHRI DHANJK LAL MANDAL 
(Jhanjharpur): We walk out. 

Shri Dhanik Lal Mandai, Shri A. 
Neelalohithadasan Nadar and some mor~ 
Hon. Members then left the House. 

MR . DEPUTY PEAKER: Now we 
take up Private Member' Business. Mr. 

hamanna . 

16.26 hrs . 

COMMITTEE ON PRIVATE MEMBERS' 
BILLS AND RESOLUTIONS 

Sixty-Third Report 

SHRI t.R. SHA MANNA (BangaJore 
South) : Sir, I beg to move: 

"That this House do agree with 
the Sixty-third eport of the Com-
mi ttee on Private Members· Bills 



455 Centre State U OU ST 19, 1983 Relationship (Rl!s.) 456 

and Resolutions pre ented to the 
House on the 17th Augu t, 1983." 

MR. D PUTY SPEAKER: The ques-
tion is : 

, 
"That this Hou e do agree with 
the Sixty-third Report of the Com-
mittee on Private Mf'robers' Bills 
and Resolutions presented to the 
House on the 17th August, 1983." 

The motion was adopted. 

16.27 brs. 

Resolution Re: Centre-State 
Relationsbip 

MR. DEPUTY SPEAKER: Now we 
take up further discussion of the following 
Resolution moved by Shri Amal Datta on 
~tre-State relationship on 31.3.1983 .' 

"This House is of the opinion 
that the emerging pattern of diffe-
rent linguist ic and ethnic groups 
as distinctive political entities in 
the body politic of our country 
necessitates the restructuring of 
financial and other relations bet-
ween the Centre and the States 
and, therefore, re olves that the 
relevant provisions of th Con tit u-
tion be amended suitably." 

Mr. Kusuma Krishna Murthy was on 
his legs. 

Mr. Kusuma Krishna Murthy. 

(Interruptions) 

SHRI HARlKESH BAHADUR 
~orakhpur) : We expected something 

more from the Government. It is not a 
atisfactory statement at aU. 

(Interruptions) 

MR. DEPUTY SPEAKER: Mr. 
Paswan, I got you time in the morning . 
It is over. Mr. Ku uma Krishna Murthy. 

SI-IRI RAM VILAS PASWAN 
(Hajipur) I am on a point of o,rder. I will 
not allow the Hom'e to function if you be 
have like this. 

MR. DEPUTY PEAKER: That i 
not correct. You cannot ay that you will 
not allow. You Cdnnot do that. 

Mr. Kusuma Krishna Murthy. 

SHRI RAM VILAS PASWAN: I am 
on a point of order. 

SHRI HARTKESH BAHADUR : Mr. 
Chitta Basu also had given in writing. 

SHRI RAM VILAS PASWAN : I am 
on a point of order. 

MR. DEPUTY SPEAKER: What 
your point of order? 
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